
71~ Written Annoe,., CRAITRA 11, 1887 (SAKA) Indian Mati in 7186. 
'Soviet Land' (C .• 4..l 

the present stage of preparation of 
Development P;ans (Master Plan), 
Annexure II, is laid on the 'rable of 
the House. [Placed in Lib,.a"" .ee 
Ko. LT-4126165]. 

18M. r Shrl Kolla Velika"': 
1. Shrl M. N. 8wamy: 

Will the Minister of Inlratld 04 
Power be pleased to ,tate: 

(a) whether the Government 
Andh1"ll Pradesh had requested 
the grant Of foreign exchange 
meet the expenditure towards 
Brisailam Project; and 

(b) the amount requested for 
the amount granted and when? 

of 
for 
to 

the 

and 

The Minister of IrrIptlOD aa4 
Power (Dr. K. L. Rao): (a) Yes. 

(b) The amount asked for 1'1 R'I. 2 
erores against which no sanction bu 
yet been issued. 

Golc1!llldthl 

{ 
8hr1 Goaal Datt .Il,.: 

1855. Sbrl AlMlal GbaIlI Genal: 
8br1 Samnl.l: 

Will the Minister of -lPInlDee be 
pleased to state: 

(a the nnumber of goldsmiths 
affected by the Gold Control Order 
In each State of India; 

(b) the number of goldsmiths 
(State-wise) Who have been gIven 
rehabilitation loanl or grants; and 

(c) the total amount allocated fOf 
the purpose and disbursed, State-
wise, so far? 

The MlDlster of FInanee (8br1 T. 
T. KrlsbllBmacharl): (a) It is alU-

maled that about 2,70,000 goldsmiths 
were affected as a result of the Gold 
Control Order.·· Out of these about 
2,28,307 have applied for certificates, 
to work as goldS'miths and have been 
able to resume their occupation. 

(b) and (c) A statement giving the' 
information is laid on the Table 'If 
the House. [Placed in lib,.a",. ,ee No. 
LT-4127/65]. 

8tud, 01 District MmtnlsfratloD 

1858 f Shrl D. I. NaIk: 
. "\ Shrl Chhotllbhal Patel: 

be· 

(a) whether it is a fact that the 
Planning Commission had prepared a 
scheme for studying the district 
administration in order to minimise' 
paper work and delay; and 

(d) if so, whether any study wu-
made and the result thereof? 

Tbe MlDimr or Plaulnr (Sbrl 
B. R. Bhagat): (a) and (b). III 1962, 
the Planning Commission, in colla-
boration with the Gujarat Govern-
ment, prepared a scheme for the 
Itudy of the working ot the district 
administration in SabarkantIn. This 
Study was undertaken by the Plan-
ning Commis!:ion and has since been 
completed. Copies of the report of 
this Field Study Project have I)cen 
plaCed in the Library of Parliament. 

U hn. 

CALLING ATTENTION TO MA'r!3 
OF URGENT PUBLIC IMPOR-

TANCE 

MAP 0" ImJA PUBLISHED IN 'SOVD:'J' 
LAm' SROWINO AKaAI CBIN AS A 
PART 0" CmNA • 

.... State-wise figures of the totAl number of goldsmiths a1!ectf!d are 
not available but the figure 2,70,000 has been arrived at by an estimate 
derived from the number of gold smiths, silversmiths, and gold dealers 
in the ] 961 census as reported to Parliament 10 the background note-
to the Gold Control Bill 
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SIu1 lID .. Slqb (Mop): SiP, I 

call the attention of the Minister of 
External Mairs to the following 
matter of urgent public importance 
and I request that he may make a 
;.IItatement thereon:-

CIA map published in the Feb-
ruary, 1965 issue of the magazine 
'Soviet Land' showing Aku.i 
. Chin as part of China" 

The Minister of Emrnal Main 
(Sbri SWaraJl Slqb): The Govern-
ment has seen a map of India and 
neighbouring countries published, 
along with an article entitled "Dis-
ilrmament and Developing countries", 
in the February 1965 Issue of the 
magazine "Soviet Land", brought 

,out by the Information Department 
of the U.S.S.R. P}mbassy in India. 
'This map is a rough small-scale 
sketch map showing the distribution 
of mineral wealth and resources 
whiCh haVe already been prospected. 
Obviously, the purp03e of publishing 
·this map was no.t to show the inter-
national boundary of India and other 
-cQuntries. However, the iDterna-
tioinal boundary of Inaia as shown 
in this map does not conform to the 
well recognised international bound-
ary 9J ahown in Indian maps. 

The attention of the Government 
,of U.S.S.R. had been drawn in the 
years 1901 aDd 1962 to the erroneous 
depiction of India's international 
boundary in certain other maps 
'originating in the U.S.S.R. The u.s,s.a 
Government had replied that they 
would look into the matter. We have 
once again drawn the attention of the 
Soviet Government to the map pub-
lished in the "Soviet Land" of Febru-
are, 191m. 

The House is aware that the rela-
tions between IncH. and the So.viet 
Union are most cordial and that the 
Government of the U.S.S.R. has eX-
teDded valuable .. sis.nee in the 
development of India's economy .. 
well as India', defensive strenltb. 

Shrt Bata 8laJIl: Since this m., .. 
zine is printed at and published fro. 
Bombay, is it true that this kind 01 
certographic misdemeanour is a cuI-
vable offence under the law of OUl' 
land; if so, may I know what actioD 
has been taken against this journal' 

Sbri Swaraa 81111h: No action baa 
been taken and .... (lnte7'1'Uptiona) . 

Mr. Speaker: Be saJa that it ia _ 
offence under Our law. The fir., 
portion of his question is that under 
our law this is an offence, because It 
is being published from -Bombay, 
and therefore he want. to know wh" 
action has been taken. 

Sbri Swanua SbJ.h: That is .. legal 
matter; perhaps Shri Bula Singh 
knows a little tDGl'e. W. will .. -
mine it. 

SItrI Baap (Chittor): Is it not lUI 
duty, Sir, to ,et it eumined. Beea ... 
he happens to be a lawyer, he doet 
not even say that it it Dot so. He 
only say~ Urat it is a legal matter. I 
take objeetiollto this lUnd of lUlIWer. 

Mr. _aker: Of ooune, thls I do 
agree that the answer could !lave 
been . better if it had ben "I will let 

,it e~amined".But the question CQPld 
not be put like this.. ThIs is not a 
point for information. If he wants 
-to DOW whether ft is an alienee, it 
.i. Dot for the Miniater to ..... 
whether it is· an offence or DOt. So 
the question cannot also be put that 
·way. That is not an informatioD, 
-because thaf can be deeid~cJ by look-
ing into books and other atatutel. 
'1'beref~ the queatioll itself was Dot 
proper, but WheB it· baa bee.a. put uti 
answer given, the answer could haye 
been that it would be eramined. 

8Iut Bart V...... . ....... 
(Hoshanla~cI): Sl.r, OD a aoint of 

order. Even after you, au"e.lion. • 
very helptul s\lIIestion to the Gov-
ernment I would say, the MJnister 
has not the :eourtesy to ~t \lp ad 
881' that he will get it examined. 
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Mr. he*lter: He has IBid 10. 

Shrl IIarl VtlbDu Kamatta: He bas 
not said so. He is still sitting. 

Sbri lwana Blurb: I have already 
aaid it. It is record,ed already 
that I will get it examined. May be 
that it vras drowned in the shouts 
that were raised. 

8br1 Selaaki: (Kaira): May I know 
wllet.her the Government i. aware 
that the same map wu preproduced 
in a magazine called The MaTch of 
the Nation. When this cartoll'aphic 
aggression by Soviet Russia was 
brought to the notice of the late 
Prime Minister, Shri Jawaharlal 
Nehru, he has assured us that be 
will ensure that such mistakes will 
not be committed in future. Is that 
assurance kept in mind h)r the pre-
Rnt Government? 

Sbri SwaranBlDrb: I h9ve not. 
bl8.l'd the latter part of the QuettiOI\. 

Sbri Solaakl.: The late Prime 
Minister, Shri Jawaharlel Nehru, had 
given an assurance in the House 
about the cartographic aggression 
which wu committed earlier that he 
would take up the matter with the 
Soviet Union. Has any attempt been 
made by the Government to avoid 
any such aggression in future? . 

8Iarl 8waraD SIDcIa: I have 9lread7 
.tated in my statement that the atten-
tion of the Government of USSR had 
~en drawn. in the years 1961 and 
1962 to the erroneous depletion of 
India~8 iniernatio~boun4aries. 1 
bave also said that we are taking it 
........ 11;1. with the USSR Gwemment. 

Sbri Kapar 8lD1h (LudlrlaDa): fa 
it true that a copy of this carlo-
If,ep.b1c c:rimiPliW is dilpI..,-ed ill the 
.anctum ,anctorum, the holy of the 
bOlies, the Kremlin itself and, If 10, 
wDat II the raaetion of tbJa Govern-
ment? 

Mr. Speaker: I have already 
advised the hon. Member to be more 
careful In uSin, his lanaua.. whe!) 
be ~ referrin, to ••.. 

Sbri Kapur 81qh: Sir, it is a vet'J 
dignified language. I could not make 
it more polished-sanctum Banctorum. 
holy of holies, the Kremlin itself 

Mr. Speaker: Sometimes the worda 
may be very beautiful and ecfifyin, 
but the meaning underlying t.b.em 
may not be so. 

Ibri KaPIlI' Stach: Then I will ask 
thi question without sanctum Banc~ 
torum and holy of holies. Are the 
Government aware that '" copy of 
this map has been displayed in lb. 
Kremlin itself? If that ia aD, whr.t 
Is the reaction of Govermnent to 
that? Is that all right, Sir? 

Mr. Speaker: Yes, quite aU right. • 

Sbrl Bwaran 8bt&'h: I have elread7 
said that the boundary is not cor-
rectly described ill c:ertaiD other 
m.aJts originatlac from USSR. I ca.-
not 8a!y if there is one ofBcially da-
p~ed in ,the Kremlin. But I have 
already made it clear in my .ta .... 
ment that tllere are other map' 
about which we ave ab:eady taIteD 
objection. 

Sbri Kapur SNb: Does he pro-
pose to find out whether such a map 
it displayed in Kremlin'? 

Mr. 8peaker: Yes, certainly _ 
will find it out. 

..........: III view (I(f tile tacit 
that .iroilar things have haPPeDed 
when China was claimed by 01U' 
Government to be a very friendb' 
government and in vip of the fact 
that the hon. Mintsler has hin:I.Ielf 
.tated that they had to draw ~ 
attention of SovIet Russia to tills ~ 
crepancy, why is it that Government 
are SO indifferent .. to aiJ:Qpl)r dRw 
the attention of the SovIet GoVern-
ment instead of inaistin, upon • pr0-
mise Or assurance that they would 
withdraw these maps, wherever tb~ 
are c1rculated--these maps are circu-
lated in our ClOuntry not only ID De 
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[Shri Ranga] 
English edition but also in the other 
regional langualle editions-and 
helt titer ttlev would take care to see 
that .eo ..-onlls, such slander from 
a po!m~l ;:::OIInt of view would not 
be done to India? 

Sbrl Swann Singb: I have alread)' 
Aid that the description here is in_ 
correct We have already taken it up 
·with the USSR Government. We are 
not indifterent. ..-

Mr. Speaker: Has. he got an:y 
aasurance from them? • 

Sbri Swuan SlnCh: I have said 
that we Qre again taking it up with 
them. There was no reply to the 

• earlier letter. 

Sbrl Bart VIsbDQ Kamatb: No 
acknowledgement even'? 

Rbri Krlsbnapal SiDgb (Jale~l'): In 
view of the repiy given by the hon. 
Minister that there are cordial rela. 
tions between this Government and 
the Soviet Government, do tM Gov-
ernment propose to ask the Sov:et 
("..overnment to publish another map 
after the necesSary corrections have 
been made? 

Mr. Speaker: That is what the:y are 
taking up. 

Sbri Naren4ra Singh MahIc1a 
(Anand): Ma)' I know from the Mich,· 
ter of External Affairs whether im-
mediate steps are being contemplated 
for the demarcation of the Indian 
border? 

Mr. Speaker: There is no dispute 
about the border. 

• 
Shri P. B. Bheet (Dohad): What Is 

the reaction of the Govemrncnt re· 
garding the Sino-Russian relationship? 

Mr. Speaker: No reaction. 
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Shrl Sawran Sblrh: I have already 
said that we will examlDe the legal 
upect of it. 
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~ ;r(Y """' t I 

~~:ftir~~~ 
If(l~tl 

tft p" .... ~:~~~ 
~ ~ ron- tTlfT t f1Ii m 'I'rnr ~ 
~~~fimffif~~'"tf I 

~~ :~ft~amt~l 
tft' ~ t. 8l '1ft ~ ~ ~ irt\'" 
11M lit I[A' ir.IT ~ I 




